FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF SPEL GRANITO PRIVATE LIMITED

Sr. No. |PARTICULARS DETAILS
Name of corporate debtor Spel Granito Private Limited
Date of incorporation of corporate debtor 16/09/2013
Authority under which corporate debtor is Ministry of Corporate Affairs, Registrar of
incorporated / registered Companies (ROC) - Ahmedabad.
4.  |Corporate Identity No. / Limited Liability U26960GJ2013PTC076853

Identification No. of corporate debtor

5. |Address of the registered office and principal Registered Office: Survey No. 488, Nr. Pavadiyari Temple,
office (if any) of corporate debtor Jasmatgadh, Tal. Morbi, Dist. Rajkot, Gujarat,
India, 363630 (As per MCA)

6. |Date of closure of Insolvency Resolution Process 12/09/2024

Liquidation commencement date of 12/09/2024 (Copy of Order received
corporate debtor on 17.09.2024 through E-mail)
8. [Name and registration number of the CS Arvind Gaudana
insolvency professional acting as liquidator Registration No. IBBI/IPA-002/IP-N00283/2017-18/10841
9. |Address and e-mail of the liquidator, Address: 307, Ashirwad Paras, Nr. Prahladnagar Garden,
as registered with the Board Corporate Road, Satellite, Ahmedabad- 380015.

Ph: +91 9512254848/ +91 9879566756
Email id : arvindg_cs @yahoo.com

10. |Address and e-mail to be used for Address as per above Sr. No. 9,
correspondence with the liquidator Email Id : adglig.spel.granito@gmail.com
11. |Last date for submission of claims 12/10/2024 (Being 30 days from the liquidation
commencement date).

Notice is hereby given that the National Company Law Tribunal, Ahmedabad has ordered the commencement of
liquidation of the Spel Granito Private Limited on 12/09/2024.

The stakeholders of Spel Granito Private Limited are hereby called upon to submit their claims with proof on or
before 12/10/2024 to the liquidator at the address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with the proofin person, by Speed/Registered Post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Sd/-
A GAL CS Arvind Gaudana, Insolvency Professional
Date: 17-09-2024 5 GAUD, 3
s sl /éx“ 2 \\ (Liquidator of Spel Granito Private Limited)
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From Beej to
Bazaar-

Farmers
Empowered

109 New High Yielding Crop Varieties,
Special Subsidy on DAP Fertilizer, Increase
in Kharif MSP and Expansion of Storage

Capacity to further

' Farmers’ Prosperity

100 Days
''Modi 3.0

Paving the Path to

Viksit Bharat

Government of India

CBC 22201/13/0016/2425

ONLINE MEMBERSHIP DRIVE

MLA tricked usinto
joining BJP, allege two
Congress leaders; fake
charges, says legislator

EXPRESS NEWS SERVICE
SURAT, SEPTEMBER 19

A FEW days ago, Arvind Patel,
the BJP MLA from Dharampur
seat in Valsad district, posted
photographs on his official
Facebook page, announcing
that a couple of Congress lead-
ers had switched over to the rul-
ing party.

Now, the same Congress
leaders - Rajesh Patel, the for-
mer president of Dharampur
Taluka Panchayat's coordina-
tion committee, and Ramesh
Patel, the president of Congress
Seva Dal in the district - have
claimed that they had only met
the BJP leader for donations for
religious events and were
“tricked” into joining the party
after their mobile phones were
“tactfully” taken away from
them.

The Bharatiya Janata Party
(BJP)legislator, for his part, said
the two leaders were making al-
legations against him following
“pressure from the
Congress”.

Rajesh Patel, one of the
Congress leaders in question,
put up a video on social media,
alleging that BJP MLA had
“tricked” him.

In the video, he can be seen
stating: “BJP MLA Arvind Bhai
Patel has put my photo with
him on social media with
(claims of) membership drive.

Charusat varsity asst
prof presents research

poster at Canada event

Vadodara: Charusat University's
Assistant Professor Devanshi
Dalal from the Department of
Optometry at the Bapubhai
Desaibhai Patel Institute of
Paramedical Sciences repre-
sented Gujarat at the recently
held 39th World Ophthalmology
Congress in Canada. Dalal pre-
sented her research poster,
Atropine for Myopia Control,
prepared under the mentorship
of Dr Jitendra Jethani, Director of
Baroda Children Eye and Squint
Clinic. Dalal received a grant
from the Department of Science
and Engineering Research Board,
Government of India, to partici-
pate in the Congress. ENS

“These are all tactics of
the BJP. They target
innocent leaders of the
Congress and tactfully
take their mobile
phones to get them
registered in the online
membership drive,”
said Valsad district
Congress president

A couple of days ago, I went to
Dharampur Circuit house and
met him to get donations for a
religious event. He took my
phone on some pretext and
handed it to his aide who got
me inducted in the BJP's online
membership drive. He had not
taken my permission to do such
an act. He has defamed me in
society as well as the Congress,
and I really condemn such an
incident. [ assure that I will be
with the Congress till my last
breath.”

Ramesh Patel, the Seva Dal
president, said, “I had gone to
the Gokuliyu village on the
banks of Par river with a few vil-
lagers to raise donations for a
temple. Arvind Patel was pres-
ent there. He talked to us about
the BJP membership drive. One
of his companions then asked
whether I had received any OTP

on my mobile phone. When |
denied, the man took my mo-
bile phone from me and, with-
out my consent, inducted me
into the party. The Congress is
inmy blood...Iwill always serve
as a Congress worker.”

Arvind Patel has dismissed
the allegations of both the lead-
ers.

“We are actively working on
the BJP membership campaign
and are reaching out to each
and every village. We are get-
ting good support from the
public. A couple of days ago, I
happened to visit Circuit house
for some work where I met
Congress leader Rajesh Patel,
who had expressed his wish to
join the BJP. He became a mem-
ber online and we both took
photos standing with each
other. I put such photos on so-
cial media. Now, seeing the
pressure coming from all sides,
Rajesh Patel has taken a U-turn
and started making false allega-
tions against me,” he told The
Indian Express.

Valsad district Congress
president Naresh Parikh said,
“These are all tactics of the BJP.
They target innocent leaders of
the Congress and tactfully take
their mobile phones to get them
registered in the online mem-
bership drive. We have called
both these Congress leaders and
will decide on our next step af-
ter hearing their
side.”

From 45L to over 32L, footfall at Ambaji
temple records dip compared to last yr

District authorities blamed floods, another fair in Mehsana temple for decline

RITUSHARMA
AHMEDABAD, SEPTEMBER9

OVER 32.54 lakh devotees visited
Ambaji temple — one of the
Shaktipeeths in Banaskantha dis-
trict — during the week-long
‘Bhadarvi Poonam Mahamela’
from September 12 to 18, accord-
ing to the state government data.
This year’s tourist footfall wit-
nessed a sharp decline compared
to last year’s 45 lakh visitors.

The district authorities
blamed the recent floods that rav-
aged the state along with a simi-
lar fair in Umiya temple in
Mehsana district for the
decline.The tradition of visiting
the Ambaji temple during the an-
nual Bhadarvi Poonam
Mahamelais at least 170-year-old
and even today devotees come on
foot from across the state to pay
obeisance.

Banaskanthadistrict collector
Mihir P Patel told The Indian
Express: “There could be several
reasons for the decline in footfall.
One could be thatalarge number
of devotees visit through several
Sanghs (groups) from the north-
ern belt of Mehsana and Patan. A
similar mela was organised in
Umiya Mata Temple in Unjha
during the same period which
might have contributed to the
drop.” “The recent flood situa-
tionsin Vadodara and Surat might

Home minister Harsh Sanghavi along with DGP Vikas Sahay
during a visit to the Ambaji temple. Source: Gujarat govt

have also affected the number of
pilgrims as most of the devotees
travel on foot,” Patel said.

Arvindbhai Somabhai Patel,
media committee chairman of
Umiya temple, said, “This is the
first time a grand Dhwaja
Mahotsav (flag hoisting) was or-
ganised at Unjha temple from
September 12-18.”

“Around 15-16lakh devotees
are estimated to have visited dur-
ing this time and at least 13,000
flags were hoisted during the
event.”

Officials from district admin-
istration said even though the
number of pilgrims has gone
down compared to last year, all

other numbers have either re-
mained the same or increased.
“For instance, the prasad and
donations increased this year. As
against Rs 2.36 crore donationre-
ceived last year, this year it is Rs
2.66 crore. Devotees who availed
prasad from the temple have also
increased from lastyear’s 18 lakh
to over 19 lakh this time. So the
pilgrim footfall might have gone
down but the other numbers in-
creased,” the collector added.
On the last day of the
Mahamela on Wednesday,
Gujarat Home Minister Harsh
Sanghavi accompanied by DGP
Vikas Sahai and other senior po-
lice officials participated in the

‘Dhwaja’ (flag hoisting) ceremony.
Generally, the Banaskantha po-
lice personnel perform the cere-
mony on the last day of
Mahamela.

The fair was managed by the
Main Police Control Room at
Khodivali Circle near Ambaji
Temple. Sanghavi appreciated the
police “for managing the mela”.
For the fair, the state administra-
tionalong with donors and other
organisations had provided secu-
rity, food, water, medical services
and dome facility for devotees at
several places where a footfall of
more than 5.19 lakh pilgrims was
recorded, according to the state
government data.

Three huge domes were set
up around the temple for pilgrims
coming on foot and over 72,000
devotees used the facility. More
than 20 lakh devotees partook the
famous mohanthal prasad. At
least 61,699 devotees took the ca-
ble car for Gabbar ‘jyot’ hillock,ac-
cording to the information.

The state transport depart-
ment had also started buses for
the devotees and over 5.04 lakh
pilgrims availed the service with
a total of 11,455 trips during the
festival. This time the state gov-
ernment had alsolaunched anew
initiative ‘Our Gujarat, Plastic Free
Gujarat'. To achieve this, Gujarat
Pollution Control Board (GPCB)
collected the waste generated
and disposed it off scientifically.

APCR seeks
judicial probe
into Surat clashes

Ahmedabad: Acivil rights group —
Association for Protection of Civil
Rights (APCR) — Thursday de-
manded a judicial probe by a sit-
tingjudge into the recent commu-
nal clashes that broke out in parts
of Surat city following an alleged
incident of stone peltingona pan-
dal set up for Ganesh Chaturthi.

During a press conference in
Ahmedabad on Thursday, APCR
made this demand while releas-
ing a fact finding report on the
clashes that took place in Variyali
Bazar, Saiyedpura, and Katargam
Darwaza areas of Surat city on
September 8 night.

The report was prepared by
presidentand general secretary of
Gujarat chapter of APCR
Shamshad Pathan and Ikram
Mirza, social worker Hozefa
Ujjaini, Sugeet Pathak of People’s
Union for Civil Libertiesand APCR
Surat chief Altaf Bharuchi.

The report claimed that the
police initially “worked in a neu-
tralmanner”. However, following
political interference in the mat-
ter, the report alleged, the police
“gotunder pressure” and “worked
inadiscriminatory and one-sided
manner”.

Pathan alleged, “As long as
there was no political interference
(inthe matter), they (police) were
working in a neutral manner. But
the moment political interference
began, the police had todoits pro-
cedure in a different manner.”
Pathan said “We demand a judi-
cial probe into the clashes by asit-
ting judge.” ENS

/ X POSTGRADUATE INSTITUTE OF MEDICAL EDUCATION & RESEARCH,
CHANDIGARN

XXXVIIT CONVOUATION
The XXXV Convocation for conferring academic degrees to candidates in respect of|
FPhD, DM, MCh, ML}y, M85, MI¥S, MPH, MSc, MSe Nursing, BSc Nursing (Post
Basic), BSc Nursing (4 Years) and BSc Paramedical courses till June, 2024 will be
held on 06th October, 2024 in the Bhargava Auditorium of PGIMER, Chandigarh, A
rehearsal will be held on Saturday. the 05th October. 2024 at 9:00 AM. in the

Bhargava Anditorium, It is

v for all v
the rehearsal. Those whe fail te participate in the rehearsal will not be allowed to
take part on the day of Convecation. Kindly intimate the confirmation for participation
in the Convocation by 25th Scptember, 2024 through google form lmk
{www.hit.ly/38conve). The list of avwardees & det i

the website of the Institate. (hitp: ‘primer.cdu.in).

of degrees/medals to artend

iled infor is available on

UMMED MATITTUR, REGISTRAR

FOOD
CORPORATION

OF INDIA
16-20, Barakhamba Lane, New Delhi-110001

NOTICE INVITING E-TENDER
FOR SELECTION OF
DEVELOPERS FOR SILOS
For and on behalf of FCl online Bids
in the prescribed documents are
invited for Selection of developers
of Silo Complexes, Hub and Spoke
under 17 projects for storage of
food-grain at 54 locations under

DBFOO model.

The bid documents & detailed
terms & conditions of the Selection
Process can be seen at www.fci.gov.in
(for reference) as well as af
https://eprocure.gov.in/eproeure
lapp (for reference and online
bidding). The last date/time for the
online submission of application
through CPP Portal is 07.11.2024 up
to 3:00 PM. Sd/-

General Manager (Silos)
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Advt. No. CC/20/2024

from the interested candidates.

systemonly.

GRID CONTROLLER OF INDIA LIMITEL

(A Government of India Enterprise)
(formerly known as Power System Operation Corporation Limited
GRID-INDIA Regd. Office: B-9, 1st Floor, Qutab Institutional Area,
Katwaria Sarai, New Delhi -110016

Date: 19.09.2024

CAREER OPPORTUNITIES AS
EXECUTIVE TRAINEE THROUGH GATE-2025
Grid Controller of India Limited (GRID-INDIA), a Miniratna-l &
Schedule 'A" CPSE, a wholly owned Government of India Enterprise

under Ministry of Power, invites applications for the post of Executive
Trainee (Electrical) (E2 level) {Pay Scale — Rs. 50000-160000/- (IDA)}

1. For detailed information, please visit “Careers” Section of GRID-
INDIA's website https://grid-india.in
2. Candidates are required to apply through the On-line registration

Date of Commencement of On-line submission of Application will
be notified after declaration of GATE 2025 results.

kg

G =Y JHARKHAND STATE ELECTRICITY REGULATORY COMMISSION

1" Floor, Jharkhand State Housing Board (Old Headquarter), Harmu Housing Colony, Ranchi-834002
Wehsite: www.jserc.org

NOTICE

The Jharkhand State Electricity Regulatory Commission, Ranchi invites a Bid for
consultancy job in regulatory matters from capable and experienced consultants.
The interested person/parties/firms may download the Bid Documents containing
terms and condition of Bid from the website of the Commission www.jserc.org and

submit their Bid by 215t October, 2024 till 04.00 P.M to the undersigned.
Sd/- (Rajendra Prasad Nayak)

email: info@jserc.org

Secretary

FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SPEL GRANITO PRIVATE LIMITED

Sr. No.

PARTICULARS

DETAILS

1. | Name of corporate debtor

Spel Granito Private Limited

2. | Date of incorporation of corporate debtor

16/09/2013

incorporated / registered

Authority under which corporate debtor is

Ministry of Corporate Affairs, Registrar of
Companies (ROC) - Ahmedabad.

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U26960GJ2013PTC076853

5. | Address of the registered office and principal
office (if any) of corporate debtor

Registered Office: Survey No. 488, Nr. Pavadiyari Temple,
Jasmatgadh, Tal. Morbi, Dist. Rajkot, Gujarat,
India, 363630 (As per MCA)

Date of closure of Insolvency Resolution Process

12/09/2024

corporate debtor

Liquidation commencement date of

12/09/2024 (Copy of Order received
on 17.09.2024 through E-mail)

8. | Name and registration number of the
insolvency professional acting as liquidator

CS Arvind Gaudana
Registration No. 1BBI/IPA-002/IP-N00283/2017-18/10841

as registered with the Board

9. | Address and e-mail of the liquidator,

Address: 307, Ashirwad Paras, Nr. Prahladnagar Garden,
Corporate Road, Satellite, Ahmedabad- 380015.

Ph: +91 9512254848/ +91 9879566756

Email id : arvindg_cs @yahoo.com

10. [ Address and e-mail to be used for
correspondence with the liquidator

Address as per above Sr. No. 9,
Email Id : adglig.spel.granito@gmail.com

11. | Last date for submission of claims

12/10/2024 (Being 30 days from the liquidation
commencement date).

Date: 17-09-2024
Place : Ahmedabad

Notice is hereby given that the National Company Law Tribunal, Ahmedabad has ordered the commencement of
liquidation of the Spel Granito Private Limited on 12/09/2024.

The stakeholders of Spel Granito Private Limited are hereby called upon to submit their claims with proof on or
before 12/10/2024 to the liquidator at the address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with the proof in person, by Speed/Registered Post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

CS Arvind Gaudana, Insolvency Professional
(Liquidator of Spel Granito Private Limited)

Sd/-

-

SILVER SPONSOR

SHREE SILK
SURIRAJ SILK

SOUTHERN GUJARAT CHAMBER TRADE & INDUSTRIES DEVELOPMENT CENTRE
Surat’s Largest Exhibition of Fabric and Garments
3" EDITION

SGCCI

WEAVE: 24 =
KNITT: 5

THE COMPLETE FABRIC SHOW

FL) £3) 7] SEP 2024

B2B Platform for Weavers & Knitters
\ INAUGURAL FUNCTION /

Friday, 20" September 2024 / Time : 10.00 am
Venue : Seminar Hall A, SIECC Dome, Sarsana, Surat.

|\ __EXPOVENUE /]

Surat International Exhibition &
Convention Center, Sarsana, Surat.

NOTE: EXHIBITION WILL BE OPEN FROM 10 AM TO 7 PM

GARMENT:
SOURCING
EXPO 2024

20/21(22

SEPTEMBER ‘24

CSIR-National Botanical Research Institute

Rana Pratap Marg, P.B. No. 436 Lucknow-226 001 (India)

website: https:// www.nbri.res.in

Advertisement no. 01/2024

{Online)

Start date and time of registration, submission of
Online Application & Payment of Application Fee

21 September, 2024 from 10:00 Hrs.

Last date of Submission of Online Application
(Thereafter website link will be disabled)

21 Qctober, 2024

as per details hereunder:

CSIR-National Botanical Research Institute, a National Laboratory of Council of
Scientific & Industrial Research CSIR), is a premier scientific organization involved in
conducting high quality research in the area of Plant Sciences. Online Applications are
invited from eligible Indian Citizens to fill up the following posts in the prescribed format

Pay level/Pay matrix & “Upper age limit not
Post No. of posts/ exceeding (as on last date
Reservation Status of submission of online
*Total Emoluments {Rs.) ——
application )
. . Pay level — 06
J;:;};:;g:' 01 -UR { Rs. 35400-112400/-) 30 years
Total Rs. 70,850/ (Approx.)
Total — 04 posts
] ¥ - Pay level -04
lurfr Slenagrapher | {02:{Two) {1k, 01 (Rs. 25500-Rs.81100/-) 27 years
{Hindi /English) Reserved for OBC) & 01 Total Rs. 52,575/ (Approx.}
Reserved far EVWSs) - we fol- LAPPIox.
Pay level -07
Security Officer 01 -UR (Rs. 44800-Rs. 142400/-) 35 years
Total Rs. 88,465/- (Approx.)

Station.

website.

https:/fwww.nbri.res.in.

“Approximate total emoluments on minimum of scale including DA, House Rent Allowance etc. at Lucknow
** Please see age relaxation under Relaxation Clause of the detailed Advertisement available on Institute’s
Candidates have to apply online on visiting Institute’s website https://www.nbri.res.in

through the application form available there.
conditions and instructions to the candidates are available on Institute’s website

Controller of Administration

The detailed advertisement, terms &

. Ahmedabad
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TATA
TATA POWER

(Corporate Contracts Department)
Sahar Receiving Station, Near Hotel Leela, Andheri (E), Mumbai 400 059, Maharashtra, India
(Board Line: 022-67173188) CIN: L28920MH1919PLC000567

NOTICE INVITING EXPRESSION OF INTEREST

The Tata Power Company Limited hereby invites Expression of Interest (EOI)

from eligible bidders for participation in following tender:

"Sale of Fly Ash from Trombay Thermal Power Station, Mumbai"
(Tender Ref: TPCL/CC/FY25/DK19)

For details of Tender scope, Pre-qualification requirements, process of participation

in tender, tender fee and bid security etc., please visit Tender section of our website

(URL: https://www.tatapower.com/tender/tenderlist.aspx) and refer detailed

Tender Notice. Eligible bidders willing to participate in tender may submit their

Expression of Interest along with the tender fee latest by 1" October 2024.

Future corrigendum's (if any), to the above tenders will be published on Tender

section on website https://www.tatapower.com only.
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CIN: L65190MH2004GO0I1148838

@ KERALA WATER AUTHORITY (RIS

Tender No: RT70/24-25/SE/PHC/PKD
Jal Jeevan Mission- CWSS to Karimba, Kongad and Mundur GPs- Reappropriation-
Construction of 13 LL OHSR at Parackal in Karimba Panchayath including laying of pipe
line in the uncovered areas of Karimba, Kongad and Mundur Panchayaths. EMD: Rs.
200000, Tender fee: Rs. 11025, Last Date for submitting Tender: 03-10-2024 03:00: pm
Phone: 04912544927 Website: www.kwa.kerala.gov.in, www.etenders.kerala.gov.in
Superintending Engineer
PH Circle

KWA-JB-GL-6-611-2024-25 Palakkad

PPGCL

Regd Office: Shatabdi Bhawan, B12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh-201301
Plant Adress: PO- Lohgara, Tehsil-Bara, Prayagraj(Allahabad), Uttar Pradesh-212107
Phone : +91-120-6102000/6102009 CIN: U40101UP2007PLC032835

NOTICE INVITING EXPRESSION OF INTEREST

Prayagraj Power Generation Company Limited invites expression of interest (EOI) from
eligible vendors for “HPBP, LPBP & High-Pressure Valves Overhauling” for 3x660 MW
Thermal Power Plant at Prayagraj Power Generation Company Limited, Bara, Dist. Prayagraj,
Uttar Pradesh, India

Details of pre-qualification requirements, bid security, purchasing of tender document etc. may
be downloaded using the URL-https://www.ppgcl.co.in/tenders.php Eligible vendors willing
to participate may submit their expression of interest along with the tender fee for issue of bid
documentlatest by 30" Sept’ 2024.
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TATA

TATA POWER
(Corporate Contracts Department, 5th Floor Station B)
Tata Power, Trombay Thermal Power Station Chembur-Mahul, Mumbai 400074, Maharashtra, India.
(Board Line: 022-67175323, Mobile: 7208817950) CIN: L28920MH1919PLC000567

NOTICE INVITING TENDER

The Tata Power Company Limited invites tender from eligible vendors for the following
package.

AMC services for Miscellaneous Maintenance Activities in Balance Outside Area and
FGD PlantArea at Trombay Thermal Generating Station for 3 years

For detail NIT, please visit Tender section on website https://www.tatapower.com. Last
date for receipt of request for issue of bid document s 30" September 2024,
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TATA

TATA POWER
(Corporate Contracts Department)
The Tata Power Company Limited, Smart Center of Procurement Excellence, 2" Floor, Sahar Receiving
Station, Near Hotel Leela, Sahar Airport Road Andheri (E), Mumbai 400 059, Maharashtra, India
(Board Line: 022-67173917) CIN: L28920MH1919PLC000567

NOTICE INVITING TENDER (NIT)

The Tata Power Company Limited invites tender from eligible vendors for

the following tender package (Two-part Bidding) in Mumbai.

1) SITC of Storage Infrastructure at Tata Power (Package Reference
CC25SAS032).

2) SITC of Blade Servers & Chassis at Tata Power (Package
Reference CC25SAS033).

For detailed NIT, please visit Tender section on website

https://www.tatapower.com. Interested bidders to submit Tender Fee,

Authorization Letter along with Complete Bid Document by 1500 Hrs,

Thursday, 10" October 2024

Also, all future corrigendum's (if any), to the above tender will be informed

GUJARAT ENERGY TRANSMISSION
CORPORATION LIMITED

Sardar Patel Vidyut Bhavan, Racecourse, Vadodara
www.getcogujarat.com CIN: U40100GJ1999SGC036018

TENDER NOTICE NO. ACE (P&C)TN-08: 2024-2025

[A] PROCUREMENT: Purchase of (1) E-2995 - Clamp & Connectors, Wedge Connectors and
Fired-wedge Connectors (2) E-3005 — 66 KV & 132 KV XLPE Cable, (3) E-3010 - 22 KV to 66
KV CT-PT & NCT (4) E-3018 — 66 KV SF6 Free Breakers

[B] CIVIL: ACE (P&C)/ Contracts/ Civil-371, 372,373, 374, 375, 376, 377, 378, 379, 380: (1)
66 KV Balisana s/s, (2) 66 KV Vajegadh s/s, (3) 132 KV Bharuch — Ankleshwar line, (4) 66 KV
Ranakandorana, (5) 66 KV Pomlapada s/s, (6) Gondal TR Augmentation (7) 132 KV Naghedi
sls

Construction of Control Room Building, Foundations, Cable Trench, C'Wall, RCC Road & Misc.
civil works at (1) 66 KV Chanasma s/s & 66 KV Balisana s/s under Mehsana TR Circle, (2) 66
KV Vajegadh s/s & 66 KV Vasna (Vatam) S/S under Palanpu TR Circle, (3) 132 KV Bharuch —
Ankleshwar line, 66 KV Pomlapada s/s under Bharuch TR Circle, (4) 66 KV Ranakandorar &
132 KV Naghedi s/s Jamnagar TR Circle, (5) Gondal TR Augmentation for various S/s under
Gondal TR Circle. (6) 66 kV Ishwariya (Giriya) S/S under Amreli TR Circle.

[C] EPC: ACE(P&C)/Contract/E-233, E-243 E-245, E246, E-247,E-248, E-249/66 KV,220
KV/S&E

EPC of (1) Conversion of Line with DOG Conductor into equivalent HTLS Conductor
(Equivalent weight of DOG Conductor with Higher Ampacity) of Navsari Circle for (a) 66KV
Vav-Jolva-Bardoli-Palsana Tap line (b) 66KV Mora - Kosad (Tap Saroli) and Ichhapore - Kosad
D/C Line (c) 66KV Olpad Karamla and Karamla Variav D/C Line (d) 66kV D/C Utran-Gothan
- Kosad Line. (2) 02 Nos. of 220kV Feeder Bays to be added for 220kV Talangpore-Navsari
(765kV) line at 220kV Talangpore Substation on EPC basis excluding Civil works (3) LILO of
both circuits of existing 220kV Nanikhakhar — Nakhatrana line to proposed 220kV Gadhsisa
S/S on M/C tower with AL-59(61/3.50) conductor with 48F OPGW cable (4) LILO of both circuits
of existing 220kV D/C GPPC-Othaline at proposed 220kV Mandan (Mota Asarana) S/S on M/C
tower with AL-59(61/3.50) conductor with 48F OPGW cable on turnkey basis (5) 220kV D/C
Morbi Shivlakha LILO of both circuits at 400kV Shivlakha (Mewasa) of with AL-59 (61/3.50)
conductor & 48F OPGW on turnkey basis. (17.441km) - under GEC-Il scheme (6) 02 Nos. of
132kV Feeder Bays to be added for 132kV Ode (GETCO) S/S - Dakor TSS line (7) 220kV D/C
Kansari - Tharad LILO of both circuits at 220kV Agathala Substation with AL-59 (61/3.50)
conductor & 48F OPGW on turnkey basis under KSY-II. Above Tenders are available on website
www.getcogujarat.com (for view and download only) & tender.nprocure.com (for view,
download and online tender submission).

Note: Bidders are requested to be in touch with our website till opening of the Tender.
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on website https://www.tatapower.com only. 20/09/2024 Addl Chief Engineer (Procurement & Contracts)

NOTICE INVITING E-TENDER
FOR SELECTION OF
DEVELOPERS FOR SILOS
For and on behalf of FCl online Bids
in the prescribed documents are
invited for Selection of developers
of Silo Complexes, Hub and Spoke
under 17 projects for storage of
food-grain at 54 locations under

DBFOO model.

The bid documents & detailed
terms & conditions of the Selection
Process can be seen at www.fci.goviin
(for reference) as well as at
https:/leprocure.gov.in/eproeure
lapp (for reference and online
bidding). The last date/time for the
online submission of application
through CPP Portal is 07.11.2024 up
t03:00 PM. Sd/-

General Manager (Silos)

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR
OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES UNDER THE SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE
REQUIREMENTS) REGULATIONS, 2018, AS AMENDED ("SEBI ICDR REGULATIONS"). INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE STOCK
EXCHANGES (AS DEFINED IN THE DRHP) IN COMPLIANCE WITH CHAPTER Il OF THE SEBI ICDR REGULATIONS. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION

DIRECTLY OR INDIRECTLY, OUTSIDE INDIA
PUBLIC ANNOUNCEMENT

ELLENBARRIE
INDUSTRIAL GASESLTD

R,
(Please scan this QR
Code to view the DRHP)

ELLENBARRIE INDUSTRIAL GASES LIMITED

Our Company was incorporated as a public limited company under the Companies Act, 1956 as ‘Ellenbarrie Industrial Gases Limited’, pursuant to a certificate of incorporation dated November 23, 1973 issued by the Registrar of
Companies, Kolkata at West Bengal (‘RoC”). Our Company received a certificate for commencement of business issued by the RoC dated April 9, 1974. Our Company was listed on the Calcutta Stock Exchange on May 3, 1976.
Further, pursuant to the Board Resolution dated August 3, 2016 our company applied for voluntary delisting on August 3, 2016. Consequently, our Company was voluntarily delisted from Calcutta Stock Exchange, pursuant to
the approval provided by the Calcutta Stock Exchange, on June 29, 2018, with effect from July 2,2018.
Registered and Corporate Office: 3A, Ripon Street, Kolkata - 700016, West Bengal, India. Telephone: 033-48226521; Contact person: Aditya Keshri, Company Secretary and Compliance Officer
E-mail: complianceofficer@ellenbarrie.com; Website: www.ellenbarrie.com; Corporate Identity Number: U24112WB1973PLC029102

THE PROMOTERS OF OUR COMPANY ARE PADAM KUMAR AGARWALA AND VARUN AGARWAL

INITIAL PUBLIC OFFER OF UP TO [¢] EQUITY SHARES OF FACE VALUE OF X2 EACH (“EQUITY SHARES”) OF ELLENBARRIE INDUSTRIAL GASES LIMITED (“COMPANY” OR “ISSUER”) FOR CASH AT A PRICE
OFX[¢]PEREQUITY SHARE OF FACE VALUE OF 32 EACH (INCLUDING A SHARE PREMIUM OF X [¢] PER EQUITY SHARE) (“OFFER PRICE”) AGGREGATING UP TOX [#] MILLION COMPRISING AFRESH ISSUE
OF UPTO [¢] EQUITY SHARES OF FACE VALUE OF X 2 EACH AGGREGATING UP TO < 4,000.00 MILLION BY OUR COMPANY (“FRESH ISSUE”) AND AN OFFER FOR SALE OF UP TO 14,427,620 EQUITY SHARES
OF FACE VALUE OF ¥ 2 EACH AGGREGATING UP TO X [¢] MILLION (“OFFERED SHARES”) BY THE PROMOTER SELLING SHAREHOLDERS, (“OFFER FOR SALE”, TOGETHER WITH THE FRESH ISSUE, THE
“OFFER”)

OUR COMPANY, IN CONSULTATION WITH THE BRLMS, MAY CONSIDER ISSUE OF SPECIFIED SECURITIES, AS MAY BE PERMITTED UNDER THE APPLICABLE LAW, NOT EXCEEDING X 800.00 MILLION PRIOR
TO FILING OF THE RED HERRING PROSPECTUS WITH THE ROC (“PRE-IPO PLACEMENT"). THE PRE-IPO PLACEMENT, IF UNDERTAKEN, WILL BE AT A PRICE TO BE DECIDED BY OUR COMPANY, IN
CONSULTATION WITH THE BRLMS. IF THE PRE-IPO PLACEMENT IS COMPLETED, THE AMOUNT RAISED PURSUANT TO THE PRE-IPO PLACEMENT WILL BE REDUCED FROM THE FRESH ISSUE, SUBJECT
TO COMPLIANCE WITH RULE 19(2)(B) OF THE SCRR. THE PRE-IPO PLACEMENT, IF UNDERTAKEN, SHALL NOT EXCEED 20% OF THE SIZE OF THE FRESH ISSUE. PRIOR TO THE COMPLETION OF THE OFFER,
OUR COMPANY SHALL APPROPRIATELY, INTIMATE THE SUBSCRIBERS TO THE PRE-IPO PLACEMENT, PRIOR TO ALLOTMENT PURSUANT TO THE PRE-IPO PLACEMENT, THAT THERE IS NO GUARANTEE
THAT OUR COMPANY MAY PROCEED WITH THE OFFER, OR THE OFFER MAY BE SUCCESSFUL AND WILL RESULT INTO LISTING OF THE EQUITY SHARES ON THE STOCK EXCHANGES. FURTHER,
RELEVANT DISCLOSURES IN RELATION TO SUCH INTIMATION TO THE SUBSCRIBERS TO THE PRE-IPO PLACEMENT (IF UNDERTAKEN) SHALL BE APPROPRIATELY MADE IN THE RELEVANT SECTIONS OF
THE RED HERRING PROSPECTUS AND THE PROSPECTUS

THE FACE VALUE OF EQUITY SHARES IS X 2 EACH. THE OFFER PRICE IS [] TIMES THE FACE VALUE OF THE EQUITY SHARES. THE PRICE BAND AND THE MINIMUM BID LOT WILL BE DECIDED BY OUR

wiflgd s
glEa211 ™M s8R dls [@MSs

CAPRIGLOBAL su3l sdlcid &1G2i11 siadic [GHISs

22$ A SURe HBU : uoR, 21aR - A, WAyl Bizda ws, Auld euue wol, diaz udd, Yol - ¥0004 3.
BEA A1y : taul 1, oflelAl 21az, Al sl i, Aellu oisHl wd, A1HeLUE - 3¢000E.

S06IM PEES (URRBRr2 - ¥) (2N4R Fasd Hd)

29, 3udl dciond $1GAL s1a-u-A (A2 3 (CGHFL) - 13 2l s2-1R 2ARga RSN RisuiReS Hart wivs As~g s 215
sruRAUG ARy s A-sIAU-2 2l RsAE S22 252, 2002 dal sau 13(12) Ss01 HA) At WA RsAAA S-2322
(Arsii-2) Rudl, 2002 da Ruu 3 2iddld Gursdlzdl / nlleRin wivsen WA ol sAA A vedl vl €o [Raidl
viga-l cudl 254 Wl Ysaq geuda. GuiRsdlzl HeR H Ysauni Mg g Sl Buisdlvil / HlERl dat N8R %-did
ogRuacimi 24 8 3 Risaidl) S-2322 2-sizlu-e Rudl, 2002 Al s4u-13 - Qa1 sau (¥) 2ddid Rus ¢ we dad Al 2uddl
Al 39 weszaadA 04 oreuda Mesda-l sod 4 dlal 8. “udA srerdl sam 130 BeL sau ¢ Al A ud Gursaly
1533 (a5 69131 W12 HOAL UL A4 blotd L ElRaUME 20d 8. Ga15diA [Aau 3usll da neR o wudl ugg Masd »i50
SSUR AT AARIR L 52U Actasll Huui 20d 8. e Al Retsa 201 s3el S1SUR Ui “CEHFL” L 54 L 6ufl 251 211
23 oy A etlod wulan 84

f," Garsaljwloerzg] otin Ris2ls AAzanq] aelot (22102 Mesd) f?,:'q'f Jl\a":';'] "ﬁféﬁn COMPANY, IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGERS AND WILL BE ADVERTISED IN ALL EDITIONS OF [#], AN ENGLISH NATIONAL DAILY NEWSPAPER, ALL EDITIONS OF [e], AHINDI
(Loan Account No. AU oL 2R R Al sl gl 2 Bedori NATIONAL DAILY NEWSPAPER AND [#] EDITIONS OF [e], ABENGALI DAILY NEWSPAPER (BENGALI BEING THE REGIONAL LANGUAGE OF WEST BENGAL, WHERE OUR REGISTERED OFFICE IS LOCATED)
LNHLGNDO00081768 (Old) | ez . 20, w2 Afurg »uad AAs0 119,23 3.4, o 02,2028 EACH WITH WIDE CIRCULATION, AT LEAST TWO WORKING DAYS PRIOR TO THE BID/ OFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO BSE AND NSE (TOGETHER WITH BSE, THE “STOCK
503000000726768 (New), | iz 2Alund As 0.6 2.0, 2iysd Ja=y ad ., | °F°% EXCHANGES”) FOR THE PURPOSE OF UPLOADING ON THEIR RESPECTIVE WEBSITES.
Q. Ay e, 2337, éla.u%,l.i @Qrrt sty wd, % [Raa 35‘_2[ ad, | T 1¥.0€. 202y In case of any revision to the Price Band, the Bid/ Offer Period will be extended by at least three additional Working Days following such revision of the Price Band, subject to the Bid/ Offer Period not exceeding 10 Working Days.
Al ABAFHR SUAMYH, | yopgndl ez WA, ALAIUR, UM - WIMRL, gl - 2nR, 3 (icz) In cases of force majeure, banking strike or similar circumstances, our Company, in consultation with the Book Running Lead Managers, for reasons to be recorded in writing, extend the Bid/ Offer Period for a minimum of one
Oro . 28 Al vilflawe Ak ot gy 90014 - 3001 10, gl : yd = elle o, 20, uld : ¢,00,234/- Working Day, subject to the Bid/ Offer Period not exceeding 10 Working Days. Any revision in the Price Band and the revised Bid/ Offer Period, if applicable, will be widely disseminated by notification to the Stock Exchanges, by
AL 516 RS JH | ¢ o0u) yelol A3, Gud : iz . 24, a2 . 1¢. issuing a public notice, and also by indicating the change on the respective websites of the Book Running Lead Managers and at the terminals of the Syndicate Members and by intimation to Self-Certified Syndicate Banks
A UL 2 R334 AL 238115 Blasanl 542 . €03, 921 (“SCSBs"), other Designated Intermediaries and the Sponsor Banks, as applicable.
(Loan Account No. W, [Biez 2y Al Axsn ¥3-¢9 23,4, detanr - -l The Offer is being made through the Book Building Process, in terms of Rule 19(2)(b) of the SCRR read with Regulation 31 of the SEBI ICDR Regulations and in compliance with Regulation 6(1) of the SEBI ICDR Regulations,
LNHLRAJ000055740 (Old) /| opefl ) redlol, izgset ¥l Aot 20u-2 ¢ 23,40, vélls i, wherein not more than 50% of the Offer shall be allocated on a proportionate basis to Qualified Institutional Buyers (‘QIBs”) (“QIB Portion”), provided that our Company may, in consultation with the Book Running Lead
5030000882070 (New) | 40 4 £5 243 §l-3, w1 ilz . 4 4 2/2 N4 2 Hor iz 4, q | OF- 0020 Managers, allocate up to 60% of the QIB Portion to Anchor Investors on a discretionary basis in accordance with the SEBI ICDR Regulations (“Anchor Investor Portion”), of which one-third shall be reserved for domestic Mutual
A5z W), ol 2/4 W4, Wiz . 1 24 2, Hedar 33l - 2 Dol | T A¢.0€. 203 Funds, subject to valid Bids being received from domestic Mutual Funds at or above the Anchor Investor Allocation Price. In the event of under-subscription, or non-allocation in the Anchor Investor Portion, the balance Equity
A Bl saymans awdly, A, B Raid 3wy ud o, wy-1, oun - wiad], A w1 el 3l- (vigfas) Shares shall be added to the Net QIB Portion. Further, 5% of the Net QIB Portion shall be available for allocation on a proportionate basis only to Mutual Funds, subject to valid Bids being received at or above the Offer Price, and
Clo sl 2wt ﬁ"&, - A% A2, AU - 3E0003. Agsallal : Berd : A~ Paisd ,99,92¢/- the remainder of the Net QIB Portion shall be available for allocation on a proportionate basis to all QIBs, including Mutual Funds. Further, not less than 15% of the Offer shall be available for allocation to Non-Institutional
Audl Reucta ugdl WedH, efFE : A ugdl As, yd = oouy, A4, dlse ua Investors and notless than 35% of the Offer shall be available for allocation to Retail Individual Bidders in accordance with the SEBI ICDR Regulations, subject to valid Bids being received at or above the Offer Price. One-third of
Releus adlu ugl 542+l €04, URA : I UL A3. the Non-Institutional Portion shall be available for allocation to Non-Institutional Bidders with a Bid size of more than  0.20 million and up to X 1.00 million and two-thirds of the Non-Institutional Portion shall be available for
L ouoL 2 [Rea il 2305 Bl (s 53a el allocation to Non-Institutional Bidders with a Bid size of more than 31.00 million provided that under-subscription in either of these two sub-categories of the Non-Institutional Portion may be allocated to Non-Institutional Bidders
(Loan Account No. wlz - 1¢A4, yd ol sl Atst 9x-31 2.l (et in the other sub-category of Non-Institutional Portion in accordance with the SEBI ICDR Regulations, subject to valid Bids being received at or above the Offer Price. All potential Bidders (except Anchor Investors) are
LNHLJUN000058104 (Old/ |\ oo &+ " ;[l o), 2.2, AL <2, ¥l A4 | o%. 00, 20%% mandatorily required to participate in the Offer through the Application Supported by Blocked Amount (“ASBA”) process by providing details of their respective ASBA accounts and UP! D in case of UPI Bidders, as applicable,
50300000830400 (New) N2 3-1¢ A, Baie zilcmm ) el ”l;i R QAR | comeeee 96.06. 2023 pursuant to which their corresponding Bid Amount will be blocked by the Self Certified Syndicate Banks (“SCSBs”) or by the Sponsor Bank(s) under the UPI Mechanism, as the case may be, to the extent of the respective Bid
3. rULE i), 39lle WAl ,ﬁ eaa;{[ 2ddt, digA - éa,ila el - ool 5, 3L (atisfs) Amounts. Anchor Investors are not permitted to participate in the Offer through the ASBA process. For details, see “Offer Procedure” on page 381 of the DRHP.
A ugacus sizpaeus ¥y, AU - 3E R0, ugrelan: !éﬁ 3+l ma;d.l‘l wie . ‘1(:: 33,3¢,20%/- This public announcement is being made in compliance with the provisions of Regulation 26(2) of the SEBI ICDR Regulations to inform the public that our Company is proposing to undertake, subject to applicable statutory and
3[1%(1:2 [‘;{m EZS:LS g U : A3 Bl ot wle A 1¢-2, Gad : AR 0-22 regulgtory requirements, receipt of requisite approvals, market conditions and other considerations, an initial public offer of its Equity Shares pursuant to the Offer and has filed the DRHP dated September 18, 2024 with SEBI
L uglon A3, efa : AN Besa-i e . 2u. and with Stock Exchanges.

Pursuant to Regulation 26(1) of the SEBI ICDR Regulations, the DRHP filed with Securities and Exchange Board of India ("SEBI") shall be made available to the public for comments, if any, for period of at least 21 days, from the

diFlul : R0.0€.20% A€)- (dfaiga fisid),

moten -+ Atevmia | o oo o ] S.a .. date of filing by hosting it on the website of SEBI at www.sebi.gov.in, on the websites of the Stock Exchanges i.e., BSE at www.bseindia.com, NSE at www.nseindia.com where the equity shares are proposed to be listed, the
websites of the BRLMs, i.e. Motilal Oswal Investment Advisors Limited at www.motilaloswalgroup.com, IIFL Securities Limited at www.iiflcap.com, JM Financial Limited at www.jmfl.com and the website of our Company at

www.ellenbarrie.com. Our Company hereby invites the public to give their comments on the DRHP filed with SEBI, with respect to disclosures made in the DRHP. The members of public are requested to send a copy of their

s -B comments to SEBI, to the Company Secretary and Compliance Officer of our Company and/or the BRLMs at their respective addresses mentioned herein below. All comments must be received by SEBI and/or our Company

&z Yol
(dotilcdoril Bos Glos2wil GilS Vils o3 ([GfEuSAG MIARM) 3ydRUcR, WSl [G1RAH 12 HVGH)
Ad Alc12) Migde [@AFSs 201 RsnAa aHH RaarRsloll €ld U2 Ysal NI

and/or the BRLMs and/or the Company Secretary and Compliance Officer of our Company at their respective addresses mentioned herein below in relation to the Offer on or before 5:00 p.m. on the 21st day from the aforesaid
date of filing the DRHP with SEBI.
Investments in equity and equity-related securities involve a degree of risk and Bidders should not invest any funds in the Offer unless they can afford to take the risk of losing their investment. Bidders are advised to read the risk

P o) alad) factors carefully before taking an investment decision in the Offer. For taking an investment decision, Bidders must rely on their own examination of our Company and the Offer, including the risks involved. The Equity Shares in
- - the Offer have neither been recommended, nor approved by the SEBI, nor does SEBI guarantee the accuracy or adequacy of the contents of the Draft Red Herring Prospectus. Specific attention of the Bidders is invited to “Risk
S B EOTE ST ER RTEY Ad Alei2) migde [RifSs Factors”on page 33 of the DRHP.

Any decision to invest in the Equity Shares described in the DRHP may only be made after the red herring prospectus ("Red Herring Prospectus") has been filed with the RoC and must be made solely on the basis of such Red
Herring Prospectus as there may be material changes in the Red Herring Prospectus from the DRHP.

The Equity Shares, when offered through the Red Herring Prospectus, are proposed to be listed on the main board of BSE and NSE.

For details of the main objects of the Company as contained in its memorandum of association, see “History and Certain Corporate Matters” on page 220 of the DRHP.

The liability of the members of the Company is limited. For details of the share capital, capital structure of the Company and the names of the signatories to the memorandum of association and the number of shares subscribed
by them see “Capital Structure” on page 86 of the DRHP.

BOOK RUNNING LEAD MANAGERS

EBIIFL securiTies

IIFL SECURITIES LIMITED

24th Floor, One Lodha Place,

Senapati Bapat Marg, Lower Parel (W),
Mumbai 400 013, Maharashtra

Tel: +91 22 4646 4728

E-mail: ellenbarrie.ipo@iiflcap.com
Investor grievance e-mail: ig.ib@iiflcap.com
Website: www.iiflcap.com

Contact Person: Anuj Damani/

Mansi Sampat

SEBI Registration: INM000010940
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REGISTRAR TO THE OFFER

A KFINTECH

THPERIINCE TRAKSFORMATID

MoTizaL OswAL

lJM FINANCIAL

JM Financial Limited

7th Floor, Cnergy

Appasaheb Marathe Marg, Prabhadevi
Mumbai 400 025 Maharashtra, India
Tel: +91 22 6630 3030

E-mail: ellenbarrie.ipo@jmfl.com
Investor grievance e-mail:
grievance.ibd@jmfl.com

Website: www.jmfl.com

Contact Person: Prachee Dhuri

SEBI Registration No.: INM000010361
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Motilal Oswal Investment Advisors Limited
Motilal Oswal Tower, Rahimtullah,

Sayani Road, Opposite Parel ST Depot,
Prabhadevi, Mumbai 400 025, Maharashtra, India
Tel: +91 22 7193 4380

E-mail: ellenbarrie.ipo@motilaloswal.com
Investor grievance e-mail:
moiaplredressal@motilaloswal.com

Website: www.motilaloswalgroup.com
Contact Person: Kunal Thakkar

SEBI Registration No.: INM000011005

KFin Technologies Limited

(formerly known as KFin Technologies Private Limited)
Selenium, Tower B, Plot No. 31 and 32 Financial District
Nanakramguda, Serilingampally

Hyderabad, Rangareddi 500 032 Telangana, India

Tel: +91 40 6716 2222

E-mail: eigl.ipo@kfintech.com

Investor grievance e-mail: einward.ris@kfintech.com
Website: www.kfintech.com

Contact Person: M Murali Krishna

SEBI Registration No.: INR000000221
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SaSa: arvindg_cs@yahoo.com
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Email Id : adgliq.spel.granito@gmail.com

¢. | ssunfsA adls s sd1 2o
(Avgtiag A el deiR

e | eiSd Alndagiud yoorssa s 4
ARG AL S A :

10. | ssuAnA5 A3 wAAARIR SRS
W A § AQ

1. | sl o sl Sedl il

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP.
For ELLENBARRIE INDUSTRIAL GASES LIMITED
On behalf of the Board of Directors
Sd/-
Aditya Keshri
Company Secretary and Compliance Officer
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Place : Kolkata, West Bengal
Date : September 19, 2024

ELLENBARRIE INDUSTRIAL GASES LIMITED is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other considerations, to undertake an initial
public offer of its Equity Shares and has filed the DRHP dated September 18, 2024 with SEBI and with the Stock Exchanges. The DRHP shall be available on the website of SEBI at www.sebi.gov.in, on the websites of the Stock
Exchanges i.e., BSE at www.bseindia.com, NSE at www.nseindia.com, on the websites of the BRLMs, i.e. Motilal Oswal Investment Advisors Limited at www.motilaloswalgroup.com, [IFL Securities Limited at www.iiflcap.com,
JM Financial Limited at www.jmfl.com and on the website of our Company at www.ellenbarrie.com. Potential investors should note that investment in equity shares involves a high degree of risk and for details relating to such
risk, see the section titled “Risk Factors” on page 33 of the DRHP. Potential investors should not rely on the DRHP filed with SEBI for making any investment decision.

This announcementis not an offer of securities for sale in the United States or elsewhere. This announcement has been prepared for publication in India only and is not for publication or distribution, directly or indirectly, in or into

adl/- the United States. The Equity Shares have not been and will not be registered under the U.S. Securities Act of 1933, as amended (the "U.S. Securities Act") or any state securities laws in the United States, and unless so
A 224 ViREE Meren registered, may not be offered or sold within the United States, except pursuant to an exemption from, or in a transaction not subject to, the registration requirements of the U.S. Securities Act and applicable U.S. state securities
Adu : 19-0¢-30% sl w1 @5 laws. Accordingly, the Equity Shares are being offered and sold outside the United States in "offshore transactions" as defined in and in reliance on, Regulation S under the U.S. Securities Act and the applicable laws of the

(04 AR wSa2 R s RR2squ REae:) jurisdictions where such offers and sales are made.
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Copy of the order dated 12.09.2024 passed in the matter of 1A(Liq.)/22(AHM)2024 in C.P.
(IB)/119(AHM)2022.

From: Court Officer, NCLT Ahmedabad (courtofficr-ahm@nclt.gov.in)

To: roc.ahmedabad@mca.gov.in; spelgranito@gmail.com; satish.sethi@ibbi.gov.in; jithesh@gov.in;
kulwant.singh70@ibbi.gov.in; shiv.anant@ibbi.gov.in; sachinsinhaassociates@gmail.com; info@icsiiip.in;
arvindg_cs@yahoo.com; ip_monitoring@icai.in; iiipi_monitoring@icai.in; iiipi.helpdesk@icai.in

Date: Tuesday 17 September, 2024 at 04:45 pm IST

Sir/Mam,

Please find attached herewith the copy of the order dated 12.09.2024 passed in IA(Liq.)/22(AHM)2024 in CP(IB)/119(AHM)2022
for your information, record, actions and necessary compliances, if any, at your end.

Court Officer
NCLT Ahmedabad

/-
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Azadik,

Amrit Mahotsav

item no 303.pdf
3MB
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